High Court of Judicature at Allahabad,

Lucknow Bench, Lucknow

SHORT-TERM QUOTATION


Quotations are invited from the Companies / Firms / Local Suppliers / Distributors for supply of Books as per the enclosed list to High Court, Lucknow Bench, Lucknow.


Interested Companies / Firms / Suppliers / Distributors may send their Quotations addressed to “Senior Registrar, High Court, Lucknow Bench, Lucknow” through email at library_lko@allahabadhighcourt.in or through FAX at 0522-2272328 at the earliest, latest by 28.03.2014 upto 1:00 pm.  Maximum discounts offered in percentage for Indian and Foreign publications should also be mentioned separately in the Quotation.

Senior Registrar

TITLE OF BOOKS

	Sl. No.
	Title
	Author/Editor
	Publisher

	1. 
	Administrative Law, 6/e 
	P.P. Craig
	Sweet & Maxwell

	2. 
	Cases Material & Commentary on Administrative Law
	SH Bailey
	Sweet & Maxwell

	3. 
	Phillips Constitutional & Administrative Law
	…......
	Sweet & Maxwell

	4. 
	ADR Principles and Practice
	Henry Brown;

Arthur Marriott
	Sweet & Maxwell

	5. 
	International Money Laundering
	Paul Hynes, Nathaniel Rudolf
	Sweet & Maxwell

	6. 
	International Corruption
	Paul Cohen;

 Arthur Marriott
	Sweet & Maxwell

	7. 
	Dicey, Morris & Collins on the Conflict of Laws
	Lord Justice Lawrence Collins
	Sweet & Maxwell

	8. 
	The Oxford English Dictionary: 20 Vols
	….......
	Oxford University Press

	9. 
	Encyclopedia of Human Rights
	David P Fosythe
	Oxford University Press

	10. 
	The Oxford International Encyclopedia of Legal History 6 Volumes Set
	Stanley N. Katz
	Oxford University Press

	11. 
	The Oxford International Encyclopedia of Peace 

in 4 Volumes Set
	Nigel Young
	Oxford University Press

	12. 
	Garner's Dictionary of Legal Usage
	Bryan A. Garner
	Oxford University Press

	13. 
	The Constitution of India (in 3 Vols)
	D J De
	Asia Law House

	14. 
	Intellectual Property Manual
	Avinash Shivade
	LexisNexis Butterworth

	15. 
	Internation Encyclopaedia of Laws 

(in 5 Vols)
	….......
	Kluwer Law International

	16. 
	Principles of Statutory Interpretation and Statutory words & Phrases
	Sarkar
	Dwivedi Law Agency

	17. 
	Encyclopedia of Hindu Law
	Nandi
	Dwivedi Law Agency

	18. 
	Law of Scam
	Kamakshya Prasad
	Orient Publishing Co.

	19. 
	Law Relating to Wakfs in India
	SKA Naqvi
	Orient Publishing Co.

	20. 
	Concise Law Dictionary
	Wharton's
	Universal Law Publishing Co. Pvt. Ltd.

	21. 
	The Constitution of Jammu & Kashmir
	Justice A.S. Anand
	Universal Law Publishing Co. Pvt. Ltd.

	22. 
	Universal's Handbook on The Right to Information Act
	P.K. Das
	Universal Law Publishing Co. Pvt. Ltd.

	23. 
	The Constitution of India 
	P.M. Bakshi
	Universal Law Publishing Co. Pvt. Ltd.

	24. 
	Essays in Constitutional Law
	RFV Heuston
	Universal Law Publishing Co. Pvt. Ltd.

	25. 
	All Human Rights are Fundamental Rights
	Justice Hosbet Suresh
	Universal Law Publishing Co. Pvt. Ltd.

	26. 
	Constitutional Law of India (An Exhaustive article-wise Commentary with Comprehensive Coverage of Background, Review and Reforms)
	Subhash C. Kashyap
	Universal Law Publishing

Co. Pvt. Ltd.

	27. 
	Taking Rights Seriously
	Ronald Dworkin
	Universal Law Publishing Co. Pvt. Ltd.

	28. 
	Law in a Changing Society
	Friedmann
	Universal Law Publishing Co. Pvt. Ltd.

	29. 
	Justice as Fairness- A Restatement
	Rawls
	Universal Law Publishing Co. Pvt. Ltd.

	30. 
	An Introduction to the Philosophy of Law 
	Roscoe Pound
	Universal Law Publishing Co. Pvt. Ltd.

	31. 
	Justice with Urdu
	Justice Markandey Katju
	Universal Law Publishing Co. Pvt. Ltd.

	32. 
	Law & Life
	Justice VR Krishan Iyer
	Universal Law Publishing Co. Pvt. Ltd

	33. 
	Legal Spectrum
	Justice VR Krishan Iyer
	Universal Law Publishing Co. Pvt. Ltd

	34. 
	The Majesty of the Judiciary 
	Justice VR Krishan Iyer
	Universal Law Publishing Co. Pvt. Ltd

	35. 
	Unspeakable Anecdotes- My Life, Judiciary and More............
	Justice VR Krishan Iyer
	Universal Law Publishing Co. Pvt. Ltd

	36. 
	Gas Sales and Gas Transportation Agreements 
	Peter Roberts
	Thomson Reuters


Note:- Only one copy is required for each title.

